FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ASIAN HOTELS (WEST) LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor ASIAN HOTELS (WEST) LIMITED
2. | Date of incorporation of corporate debtor 08/01/2007

3. | Authority under which corporate debtor is | ROC-DELHI
incorporated / registered

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor L55101DL2007PLC157518

5. | Address of the registered office and principal | 6th Floor Aria Towers JW Marriott Aerocity
office (if any) of corporate debtor Asset Area 4 Hospitality District Near 1GI
Airport South West New Delhi — 110037.

6. | Insolvency commencement date in respect of | 16.09.2022
corporate debtor

7. | Estimated date of closure of insolvency | 15.03.2023
resolution process

8. | Name and registration number of the | Sapan Mohan Garg
insolvency professional acting as interim | Regn. No: IBBI/IPA-002/IP-N00315/2017-

resolution professional 2018/10903
9. | Address and e-mail of the interim resolution | Add: D-54, First Floor, Defence Colony, New
professional, as registered with the Board Delhi-110024

Email:sapan10@yahoo.com

10. | Address and e-mail to be wused for | Add: D-54, First Floor, Defence Colony, New
correspondence with the interim resolution | Delhi-110024

professional Email: cirp.asianhotelswest@gmail.com
11. | Last date for submission of claims 30.09.2022 (i.e 14 days from the date of the

CIRP commencement order 16.09.2022)

12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional

13. | Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors in
a class (Three names for each class)

14. (a) Relevant Forms and Relevant form may be downloaded from the
following web link
https://www.ibbi.gov.in/home/downloads
(b) Details of authorized representatives Not Applicable

are available at:

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench-IV has ordered the
commencement of a corporate insolvency resolution process of the Asian Hotels (West) Limited on
16.09.2022.

The creditors of Asian Hotels (West) Limited, are hereby called upon to submit their claims with proof
on or before 30.09.2022 to the interim resolution professional at the address mentioned against entry No.
10.

The financial creditors shall submit their claims with proof by electronic means only at
cirp.asianhotelswest@gmail.com. All other creditors may submit the claims with erson, by
post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Asian Hotels (West) Limited

Regn. No.: IBBI/IPA- 002/IP-N00315/2017-2018/10903
Add: D-54, First Floor, Defence Colony, New Delhi-110024
AFA valid up to 06.01.2023

Email: cirp.asianhotelswest@gmail.com, sapan10@yahoo.com

Date: 17.09.2022
Place: New Delhi
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E-TENDER NOTICE MNo.: NIT/11/22/21, Dated: 13.09.2022.

SOUTH EAST CENTRAL RAILWAY

On behalf of the Prasident of India, the 5S¢, Divisional Matarials Manager, South
Easl Ceniral Railway, Blaspur Division inviles a-tandar for the following ilems

tlr. Tender No. | Due Date | Due Time | Tender Cost? |EMD ¢

. ‘IIEHHE 06102022 | 10.30 00 54,630, IH]'
B":rintlnn 1. CENTRAL ELECTRONICS [ VCU 1 AND 2] FOR CONTROL
CIRCUIT CUBICLES [SB 1 AND 2] FOR WAG-8 TYPE 3 PHASE LOCOE TOD
SPECIFICATION NO. CLW/ES/A/0003/D, SUITABLE FOR WAGS LOCOD
Tenderer pleasas visil IREPS wabsites at: https: 'www.lreps.gov.in Note:
In Controversial condition English Text version will be considered carified

CPRITN216 Sr. Diwl. Materials ManageriBilaspur.
imsecrail

f South East Central Railway &

qﬁwﬁhﬁg @ Union Eﬁﬂ!{,

ST HOE 0 SFE b o ey ey
i LB Em
REGIONAL OFFICE, MUMBAI THANE : Dhanlaxmi Industrial Estate, Gokul Nagar, Near Navnit

Motors, Thane (W) 400 601 ¢ Tel. : 022-21721145 (D)/1746/ 3741 » Fax : 022-21721611
Credit Recovery & Legal Services Department

Branch under the Securrtrzatron and Reconstruction of Frnancral Assets and Enforcement of
Security Interest (Second) Act, 2002 and in exercise of the powers conferred under Section
13 (2) read with rule 3 of the Security Interest (Enforcement) Rules 2002, issued a Demand
Notice Dated 07.06.2022, calling upon the Borrowers Mr. Sheshadri Hari lyer and Mrs.
Bhagya Lakshmi Sheshadri lyer to repay the amount mentioned in the notice being
Rs.13,74,606.50 (Rupees Thirteen Lakhs Seventy Four Thousand Six Hundred Six and
Paise Fifty) and interest thereon within 60 days from the date of receipt of the said notice.
The Borrower/Mortgagor/Guarantor having failed to repay the amount, notice is hereby given
to the Borrower/Mortgagor/Guarantor and the public in general that the undersigned has taken
possession of the property described herein below in exercise of powers conferred on him/her
under section 13 (4) of he said Act read with rule 8 of the said rules of this 14" day of September
of the year 2022 and handed over to undersigned.

The borrower’s attention is invited to the provisions of Sub-section (8) of Section 13 of the Act, in
respect of time available, to redeem the secured assets.

The Borrower/Mortgagor/Guarantor in particular and the public in general is hereby caution not
to deal with the property and any dealings with the property will be subject to the charge of
Union Bank of India, Dombivili West ECB Branch, for an amount of Rs.13,74,606.50 (Rupees
Thirteen Lakhs Seventy Four Thousand Six Hundred Six and Paise Fifty)

Description of Secured Assets
Flat No. 402, 4™ Floor, B Wing, “Manasi Arcade CHSL,” Village Thakurali Old Survey
No. 282, New Survey No. 8 Hissa No. 5 & 6, adm 635 sqft Built up area, Reti
Bunder Road, Dombivili West, Taluka Kalyan, District Thane 421202.
Date : 14.09.2022
Place : Thane

sd/-
Authorised Officer, UNION BANK OF INDIA

q;ﬁr‘ma d @ Union Hank
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REGIONAL OFFICE, MUMBAI THANE : Dhanlaxmi Industrial Estate, Gokul Nagar, Near Navnit
Motors, Thane (W) 400 601 ¢ Tel. : 022-21721145 (D)1746 / 3741 ¢ Fax : 022-21721611
Credit Recovery & Legal Services Department

Branch under the Securitization and Reconstruction of Frnancral Assets and Enforcement of
Security Interest (Second) Act, 2002 and in exercise of the powers conferred under Section
13 (2) read with rule 3 of the Security Interest (Enforcement) Rules 2002, issued a Demand
Notice Dated 07.06.2022, calling upon the Borrowers Mr. Hanumantha Laksha Rathod and Mrs.
Kamliben Hanumantha Rathod to repay the amount mentioned in the notice being
Rs.26,95,005.42 (Rupees Twenty Six lakhs Ninety Five Thousand Five and Paise Forty
Two) and interest thereon within 60 days from the date of receipt of the said notice.
The Borrower / Mortgagor / Guarantor having failed to repay the amount, notice is hereby given
to the Borrower / Mortgagor / Guarantor and the public in general that the undersigned has taken
possession of the property described herein below in exercise of powers conferred on him/her
under section 13 (4) of he said Act read with rule 8 of the said rules of this 14" day of September
of the year 2022 and handed over to undersigned.
The borrower’s attention is invited to the provisions of Sub-section (8) of Section 13 of the Act, in
respect of time available, to redeem the secured assets.
The Borrower / Mortgagor / Guarantor in particular and the public in general is hereby caution
not to deal with the property and any dealings with the property will be subject to the charge of
Union Bank of India, Dombivili West ECB Branch, for an amount of Rs.26,95,005.42 (Rupees
Twenty Six lakhs Ninety Five Thousand Five and Paise Forty Two)

Description of Secured Assets
01. Flat No. 205, 2" Floor, E Wing, Momai Residency Village Sagaon, Taluka Kalyan,
District Thane - 421202 (Security in Housing Loan 560631001747690 and continuing
security in Top up loan 560616000107130)
02.FlatNo.203,adm 350 sqft Built up area, 2" Floor,E Wing, Momai Residency, Survey
No. 87, Hissa No. 3, Sagao, Sagarli, District Thane - 421202 (Security in Housing

Loan 560631000966828)
Date : 14.09.2022 sd/-
Place : Thane Authorised Officer, UNION BANK OF INDIA
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BIRLA CORPORATION LIMITED

CIM: LOT132WE1919PLC003334
Registered Office: Bida Building, 91, R.N. Mukherjes Road, Kaolkata - 700 001
Ph: [033) 6616 67297 6737, Fax: (033) 2248 7988 ) 2472
Email: investorsgrievancei@biracorp com, Website: www, Dirkacorporation. com

ADDENDUM TO THE STATEMENT PURSUANT TO SECTION 102(1)

OF THE COMPANIES ACT, 2013 FORMING PART OF THE NOTICE
OF THE 102ND ANNUAL GENERAL MEETING

This is with reference o the Natice dated Sth August, 2022 sent io the Members
on 3rd September, 2022, for convening the 102nd (Hundred and Second ) Annual
General Mesting (AGM) of the Company schaduled to be held on Tuesday,
2Tth September, 2022 at 10.30 a.m. {I5T} at Kalpataru Uttam Mancha, 10011,
Monchar Pukur Road, Kotkata - 700026,

Tha Company has issused an Addendum fo the Members disclosing additional
information in the Statement purswant to Saction 102(1) of the Companies Act,
2013 in respect of ltem MNa. 4 for re-appointment of Statutory Auditors of the
Company which forms part of the Notice of 102nd AGM.

Tha said Addendum has been sent through eleckronic mode to the Mambers
whaose a-mail addressas ane regisiersd with tha Company's Registrar and Shara
Transfar Agent ("RTA") /Depository Participantis). For Membears who have mol
registersd their e-mall addresses, physical coples have been sent by the
permitted mode, The said Addendum is also available on the website of the
Company at www birlacorperation.com, website of the stock exchangesie, BSE
Limited and Ha’riunal Stock E:;r:hange of India Limi.ter:l At weew, beeindia, com and

Ee-r'-.lli:as [Indla] erltad [ CEISL 1 at www evotingindia.com.

The aforesaid Addendum forms an integral part of the Notice of AGM and should
be read in conjunction with the Original Motice of AGM dated BthAugust, 2022 All
athar contant of tha Maotice of AGM, save and excepl as modifiad by the aforesaid
Addandum or any addilional information provided by the Company in the
Addendum with respect to the Notice of AGM shall remain unchanged.

For BIRLA CORPORATION LIMITED
Sdi-

MAND.J KUMAR MEHTA

Company Secretary & Legal Head

Place: Kolkata
Dated: 17th September, 2022

Qﬁﬂﬁh@ Union Ba ank
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REGIONAL OFFICE, MUMBAI THANE : Dhanlaxmi Industrial Estate, Gokul Nagar, Near Navnit
022 - 21721145 (D)/ 1746/ 3741, « Fax : 022 - 21721611

Motors, Thane (W) 400 601, « Tel. :

of SARFAESI Act, 2002 to the below mentioned Borrower / Guarantors demanding outstanding
amount within 60 days from the issue of the said notice, mentioned as per details. The said
notices are returned undelivered / un-served. Hence this publication of the Demand notice is
made for notices to the following Borrowers / Guarantors.

wair’e & AOETESS OLITIE DOTTOTEIS 1 Description of Propert
Co-Borrowers & Guarantors P perty

0T Far No- 40T, 2*Ffoor, B Wing
Shiv Siddhi Complex, S No. 155,

Khidkali - 401107, Mumbai.
Date of Demand Notice

\/ amuerl N dUddId
Flat No 401, 4" Floor Bng,SNo 155, Hissa No. 10
Shiv Sidhi Complex, Khidkali Village, Thane - 421204

Amount Due 10 bank as per Notice

00Y.94 RUPC QUrllee V VE

Thousand Eight Hundred Eighty N|ne and Palse Ninet
Four) Interest and other applicable charges w.e.f. 13.06.2022
Whereas on the request of the Borrowers & Guaraniors as mentioned above Union Bank of]
India, Vartak Nagar Branch has sanctioned the credit facilities. The above account has been
classified as NPA due to non payments of principal and interest thereon and consequently|
the notices of demand issued to the Borrowers & Guarantors on the above mentioned dates
& on the given address under section 13 sub section (2) of THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS & ENFORCEMENT OF SECURITY INTEREST
ACT, 2002 but it was returned un-served.
Whereas the aforesaid dues of the bank are secured by the securities mentioned against
the name of the Borrowers / Guarantors, the aforesaid Demand is hereby made against
Borrowers and guarantors under section 13 sub section (2) of the said Act, all at the above
addresses through this notice to repay the above noted dues to the bank mentioned against their
names plus upto date interest within 60 days from the date of notice failing which the bank will
proceed further to take steps U/s. 13 sub section (4) of the SARFAESI ACT 2002. All the above
borrowers and guarantors advised not to sell, transfer to any other type of transfer of the
above mentioned properties mortgaged with the bank without prior approval of the bank. The
Borrowers / Guarantors are advised to collect ORIGINAL NOTICE issued U/s.13 (2) from the
undersigned on any working day.
Place : Thane, Maharashtra

13.06.2022

sd/-
Authorised Officer, UNION BANK OF INDIA

fra= 3% () Union Bank

A
REGIONAL OFFICE, MUMBAI THANE : Dhanlaxmi Industrial Estate, Gokul Nagar, Near Navnit
Motors, Thane (W) 400 601 e Tel. : 022-21721145 (D)1746 / 3741  Fax : 022-21721611
Credit Recovery & Legal Services Department

Branch under the Securrtrzatron and Reconstruction of Frnancral Assets and Enforcement of
Security Interest (Second) Act, 2002 and in exercise of the powers conferred under Section 13
(2) read with rule 3 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice
Dated 06.06.2022, calling upon the Borrowers Mr. Vishal Jaysingh Jare & Ms. Swati Jaysingh
Jareto repay the amount mentioned in the notice being Rs.14,76,724.56, (Rupees Fourteen
Lakhs Seventy Six Thousand Seven Hundred Twenty Four and Paise Fifty Six) and interest
thereon within 60 days from the date of receipt of the said notice.

The Borrower / Mortgagor / Guarantor having failed to repay the amount, notice is hereby given
to the Borrower / Mortgagor / Guarantor and the public in general that the undersigned has taken
possession of the property described herein below in exercise of powers conferred on him/her
under section 13(4) of he said Act read with rule 8 of the said rules of this 14* day of September
of the year 2022 and handed over to undersigned.

The borrower’s attention is invited to the provisions of Sub-section (8) of Section 13 of the Act, in
respect of time available, to redeem the secured assets.

The Borrower / Mortgagor / Guarantor in particular and the public in general is hereby caution
not to deal with the property and any dealings with the property will be subject to the charge of
Union Bank of India, Dombivili East ECB Branch, for an amount of Rs.14,76,724.56, (Rupees|
Fourteen Lakhs Seventy Six Thousand Seven Hundred Twenty Four and Paise Fifty Six Only)

Description of Secured Assets
Flat No. 701, 7*" Floor, Wing B, area adm 600 sqft built up, Mahaveer Apartment,
Survey No. 71, Hissa No. Part situated at Mouje Nandivli, Tal. Kalyan, District, Thane
Date : 14.09.2022 sd/-
Place : Thane Authorised Officer, UNION BANK OF INDIA

NALSAR UNIVERSITY OF LAW

lentice Cilly, Shoviirsrpel. Medibiod (et ypdeyabiod - 500107 Telenges, lmis
Wairin www See Rl Jc Eomad e S mIAN MW
Phooe: +91 46 738405 404 /407 M 1075 $9600 (300 am - 500 pm)

PROGRAMMES
OFFERED

2-Year M.A. Programme in

Aviation Law & Air Transport Management
Security & Defence Laws

Space & Telecommunication Laws
Maritime Laws

Crniminal Law & Forensic Science
International Taxation

* Animal Protection Laws

One Year Advanced Diploma Programme in

= Patents Law

» Cyber Laws

« Media Laws

« International Humanitarian Law
Alternative Dispute Resolution

Family Dispute Resolution

Drafting, Negotiation & Enforcement of Contracts
Aviation Law & Air Transport Management
GIS & Remote Sensing Laws

Maritime Laws

Criminal Law & Forensic Science
Financial Services & Legislations

* Corporate Taxation

* Animal Protection Laws

= Cyber Security & Data Protection Laws

& & & & &8 &

ELIGIBILITY : ANY GRADUATE

HOW TO APPLY :ONLINE

WESTERN RAILWAY

MANUFACTURE & SUPPLY OF SPHEROIDAL
GRAPHITE CAST IRON INSERT

Tender Motice Mo, 194/E-Tender/Pway/
2022 dated 15.08:2022 for tender on
E-procurement mode only for ane invited
by Chiel Administrative Officer
{Construction), Station Building, 15t floor,
Chaurchgate, Mumbal - 400 0200 for
supply al the falleweng ilem: Tender
Hotice Mo.: WTR/SECHTIZ022/8199
dated 15.09.2022 Brief Description of
Material: Manufacture & supply of
spheroldal Graphite Cast lron (SGCI)
Insert to RDSO Drg No. T-381 for 12528
Mos. Earmest Money: MNil Date and
Time for opening: on 17102022 at
11.30 hrs. Tender Value: 18.29 lakhs
Mote: For eligibility. terms and
conditions, please wvisit relevant
il WwWwL N pes g ov.in. 0446

Gurugram -

SUMMONS FOR SETTLEMENT OF
ISSUES (0.V Rule20(1-A) of C.P.C)
IN THE COURT OF THE CIVIL
JUDGE SENIOR DIVISION B-COURT

MAPUSA.
Regular Civil Suit No.95/2019/B
Mr. Joao Caridade Cardozo & 4 Ors

... Plaintiffs
V/s
Mr. Antonio Mota & 8 Ors
..Defendants
To, The Defandants

8. Mrs. Basilia Maria Cardozo, Daughter
of late Nasciment Cardozo, Married,
housewife, age 47 years & her husband;
Married, housewife, age 47 years & her
husband 9. Mr. Stanley Pereira, Married,
age 45 years, service, Both residents of!
“C/o. Jennet A. Pereira, A-201, Prakash
Kiran CHS, Thakurwadi, Dumbivali, (W)
421202 Thane Dist Maharashtra.
WHEREAS the above named plaintiffs
have instituted a Suit against you for
declaration U/s 34 and 37 of specific
Relief Act, 1963(Copy of plaint may be
collected from the office of this Court
on any working day during the office
hours).

AND WHEREAS earlier summons sent
to you at your last available address
have returned to this Court unserved.
AND WHEREAS the Plaintiff has prayed
for substituted service by Publication
in a local daily newspaper circulation
in the area where the defendants 8 and
9 are known to have last resided, and
this Court is satisfied that this is a fit
case ordering such a service.

NOW THEREFORE, notice is hereby
given to you Under Order V Rule
20(1A) of C.P.C. to appear before this
Court on 19/10/2022 at10,00 a.m.
either in person or by a pleader duly
instructed if any and able to answer
all material questions and you are
directed to produce on the day all the
documents upon which you intend to
rely in support of your defence and to
file your written statement

TAKE NOTICE THAT in default of
your appearance on the day before
mentioned, the suit will be heard and
determined in your absence.

Given under my hand and the seal of!
the Court, this 17% day of month of
September, 2022.

& (Reina s te
(Reina S. Fernandes)

Ad-hoc Senior Civil Judge B- Court
Court Mapusa Goa

the EGM.

Participant.

Date: September 17, 2022

Place: Mumbai

Xl2]81@®

financialexp.epapr.in

LE TRAVENUES TECHNOLOGY LIMITED

Registered Office: Second Floor, Veritas Building, Sector - 53, Golf Course Road,
122 002, Haryana, India. 'CIH' LJ&EGDGHHIG%F‘LEGHEMD-
Tel: +91 - 124 - 6682111, Email: secretanal@c

INFORMATION REGARDING EXTRAORDINARY GENERAL MEETING OF
LE TRAVENUES TECHNOLOGY LIMITED TO BE HELD THROUGH VIDEO
CONFERENCING (“VC")/ OTHER AUDIO-VISUAL MEANS (“OAVM™)

Members may please note that the Extraordinary General Meeting ("EGM”)
of Le Travenues Technology Limited (the "Company”) will be held on
Wednesday, October 12, 2022, at 11.00 a.m. (IST) through VC/CAVM in
compliance with the applicable provisions of the Companies Act, 2013 and
the Rules made thereunder read with the General Circular No. 14/2020
dated April 08, 2020 and General Circular No. 17/2020 dated April 13, 2020
and General Circular No. 03/2022 dated May 05, 2022 (collectively '"MCA
Circulars’), to transact the businesses that will be set forth in the Notice of

Pursuant to the above MCA Circulars, the Notice convening the EGM shall be
sent only through email to all members whose email addresses are
registered with the Company’s Registrar & Share Transfer Agent, Link Intime
India F‘rivate Limited l[”FtTrl!t"]lrF Depository Participantts,'t The Notice will also

website of Link Intime India Private Limited https:/
(agency providing e-voting facility).

Members can attend and participate in the EGM through VC/OAVM facility
only and will be able to cast their vote electronically on the businesses as set
forth in the Notice of the EGM either remotely (during remote e-voting
period) or via e-voting during the EGM. Detailed procedure for remote
e-voting / e-voting during the EGM/ attending the EGM virtually will be
provided in the Notice of the EGM.

Members whose email address is not registered, are requested to get the
same registered / updated through the following procedure:

a) Members holding shares in dematerialised mode can get their email
address registered / updated only by contacting their respective Depository
b) Members holding shares in physical mode may register/ update their

email address with the RTA by writing to them at enotices@linkintime.co.in

This Notice is issued for the information and benefit of the Members of the
Company in compliance with the MCA Circulars.

:':l'l.l

T IWE’bSItE H.'-"l. W RN u"-r" e

rrtstamte hnl-urt ime.co.in/

For Le Travenues Technology Limited

Sd/-

Suresh Kumar Bhutani

(Group General Counsel & Company Secretary)
Membership No. F6400

CLICK HERE TD
APPLY NOW

Last date to apply
September 28, 2022

( pharmexcil )
PHARMACEUTICALS EXPORT
PROMOTION COUNCIL OF INDIA
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Indian Bank
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Secur|t|zat|on and Reconstruction of Financial Assets and Enforcement of Security Interes
Act, 2002 (54 of 2002) and in exercise of powers conferred under Section 13 (12) read with
Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice datec
02.05.2022 calling upon the Borrower/ Mortgagor/ Guarantor Mrs. Heena Nooruddin Ansar
and Mr. Nooruddin Ansari to repay the aggregate amount mentioned in the said Notice being
Rs.12,74,472/- (Rupees Twelve Lakhs Seventy Four Thousand Four Hundred Seventy Twg
Only) as on 02.05.2022 together with further interest from 02.05.2022 together with, incidenta
expenses, cost, charges etc. within 60 days from the date of the said Notice.
The Borrower/ Mortgagor/ Guarantor having failed to repay the amount, notice is hereby given
to the borrower and public in general that the undersigned has taken Symbolic Possession o
the property described herein below in exercise of powers conferred on him under Section 13 (4
of the said Act read with the Rule 8 of the said Rules, 2002 on this 15" day, September 2022.
The Borrower/ Mortgagor/ Guarantor mentioned hereinabove in particular and the public in
general are hereby cautioned not to deal with the property and any dealings with the property
will be subject to the charge of Indian Bank, Virar Branch for an amount of Rs.12,74,472/
(Rupees Twelve Lakhs Seventy Four Thousand Four Hundred Seventy Two Only) and
interest thereon.
The Borrower’s attention is invited to the provisions of sub-section (8) of section (13) of the Act
in respect of the time available, to redeem the secured assets.

DESCRIPTION OF IMMOVABLE PROPERTY:
All that part"and parcel of a residential premises, Flat No. 107 admeasuring 430 sq. ftl
carpet area, 1° Floor, Royal Plaza, Near Yashvant Gaurav, Nilemore, Nalasopara West, Palgha
- 401203 constructed on all those pieces or parcels of land bearing New Survey Nos. 20(
Village Nilemore, Taluka Vasai, District Palghar, within the Registaration Sub. District of
Vasai, District Palghar (formerly Thane) Maharashtra Owner of Property: Mrs. Heena Nooruddin
Ansari and Mr. Nooruddin Ansari, Boundaries: On or towards North: By Road, On or towardg
South: By Ayan Developers Building, On or towards East: By Ayan Dev.

Date : 15.09.2022
Place: Palghar

Sd
Authorized Officer, Indian Banll

" FORMA ‘
PUBLIC ANNOUNCEMENT

| Under Regulation § of the insolvency and Bankruptcy Board of India
' {Insolvency Resolution Process for Corporate Persons) Regulations, 2016] |

FOR THE ATTENTION OF THE CREDITORS OF
ASIAN HOTELS (WEST) LIMITED

RELEVANT PARTICULARS

1. |Name of Corporate Debtor ASIAN HOTELS (WEST) LIMITED
[ 2, |Date of neorporatan of Corporate Deblor | DB01.2007
| 3. | Awrtharity under which Corporste Debior | ROC-DELHI
| |is incomparated /registerad
| 4, | Gorporate Menfity Mo, | Limited Laabilty
Ideniification No. of Corporate Deblor

e e

5. | Address of the registered office and Gih Floor Aria Towers JW Marriolt Aerocity .ﬂ.seet'!f

principal office {if any) of Corparate Debtor| Area 4 Hospitality District Near |Gl Airport
South West New Delhi - 110037,

LE5101DL200TPLCISTS 8

1. Insolvency commencement date in 16.09.2022 7
| |respectof Corporale Deblor !
| . | Estimaied date of closure of insokvency | 15.03.2023

resalulion process

| . [Marme and Ragistration number of the
irsahency professional acting &3 Intesim
Resobution Professional

[ 9. |Addrass & amal af the infanm rasolution
professional, a5 regstersd with the beard

(10| Sddross and a-mail to be used for
cofraspandance wilh 1k Intanm
Resclution Professional

|11.| Lastdate for submission of claims

Sapan Mohan Garg
Reg. No.: [BBIIPA-D02/IP-ND03152017-2018/ 1D§lmt

Bdd.; 0-34, First Floor, Defence Colomy,

Mew Delhi-110024. Email: sapan10@yahoo.com)|
Add.: D-54, Firet Floor, Defence Colony. |
New Delhi-110024,

Email: cirp.asianhotelswestEomail.com
30.09.2022 {i.e 14 days from the date of the

CIRP commencement ordar 16.08,2022)

Mot Applicable

(12, Claszes of craditars, if any, under clause ()
of sub-zection (A} of section 21, ascartained
brythe Intenim Rieschuiion Professional

| 13.| Mamas of nsobency pralessionals idensfied
b act a5 authonsed representatie of crediors
| |inaclassithres namas for each class)

(14, [a) Refevant forms available at

Mot Applicable

(&) Redevant form may be downloaded
i} Deails of authorized regresendatives | from the following welb link

are available at: hibps:fwww, ibbd govinthomeldownloads
. [Ell- Mol .ﬁ-ppllt:-al:lle

m-nmr-::ﬂmrafltr:f a corporale nsolvency rasr:tu's:rn rocess nf tha Askan Hr:rtals ['t'tlastJ Lirnited nrt
(16.09.2022,

'Tha creciors of Asian Hoteds (West) Limibed, ana haneby callad upan to subemil fhelr claims wigh proof on |
nr hefane 30,08, 2022 {o the intenim resolufion professional at the address mentianad aganst enlry Na, 1. |
\The financial creditors shall submit their dlaims with proof by eleckronic means only ad)
| cirg. asianholelswestigrail. cor. Al other craditors may submit the cams with prood in person, by |:||:£-"§-
| o by efaciranic means, |
| Submizsion of false or misleading proofs of claim shall attract penalties. Sdl-|
Sapan Mohan Garg|
Interim Resalution Professional

Asian Hotels {West) Limided]
Regn. No.: IBBIIPA- (02/1P-NO0315/201 t-z«m&-tnena;
Add: D-54, First Floor, Defence Colony. New Delhi-110024]
AFA valid up to: 06.01. 2023}

Duate: 17.09.2022 . . i
Email: nrp.asranhntemaeen@grrmn.mn. sap-anhil@:,'at'm.t::m_;

L Plang.: Maw I;Jelhi

wiliinere o o Fealiair

'b;PHEx GLOBAL REGULATORS CONCLAVE

21- 23 SEPTEMBER, 2022

I[EML, KNOWLEDGE PARK 11,
GREATER NOIDA

Focus Areas

 Formulations

e APIs o Ayush

» Nutraceuticals  Biotechnology e Vaccines
» R&D Services e Technologies & Consultancy
e Surgicals e Contract Manufacturing and more...

90+

COUNTRIES

390+

EXHIBITORS

ENTRY
FREE

400+

INVITED BUSINESS
VISITORS

Register as Visitor: bit.ly/3AUaolu

90+

REGULATORS

10000+

BUSINESS
VISITORS

E3E
W
O ¢

TO REGISTER

(issuad by Mr Lidaya Bhaskar, Director Genaral, PHARMEXCIL)

For more information please contact: mail@iphex-india.com, rodelhi@pharmecil.com
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U.P. CO-OPERATIVE SUGAR FACTORIES FEDERATION LTD.

9-A, Rana Pratap Marg, Lucknow. Tel No. (0522) 2200183,

tisna A% aAw q punjab national bank POSSESSION NOTICE E g PO e

s o . Ahe name you.can BAKNK upon! (For Immovable/lmmovable Property) (Rule 8(1)) Zonal Sastra Centre, SCO No. 60-61,

Sector 17-B, Chandigarh PIN-160017 (0522) 2628310, Fax: (0522) 2627994
Whereas, been the Authorized Officer/s of the Punjab National Bank under the Securitization and Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002, and in Telephane No.: 0172-5040793, Al .
exercise of powers conferred under Section 13 read with the Security Interest (Enforcement) Rules, 2002, issuad demand notice/s on the dates mentionad against each account calling Email:- z38340gpnb.co.in Short Term e-Tender Notice
upon the respective borrower's to repay the amount as mentioned against each account within 60 days from the date of notice(s)/ date of receipt of the said notice(s), The borrower having CORRIGENDUM Online e-Bids are invited for the sale of free molasses, below grade and burnt molasses in
failed to repay the amaunt, notice is hereby given to the borrower and the public in general that the undersigned has taken Symbolic Possession of the property describad harain balow in Tﬁﬁﬂ.ﬂﬂﬂu Emfg;ﬁﬁiuﬁ ?Mharfhl;EESET;E;?&;“%?;E‘?;I ﬂfﬁ;ﬁ:? ﬂﬂ:ﬁggrfﬁféjiﬂx
exercise of powers conferred on him under sub-section {4) of Section 13 of Act read with Rule & of the Security Interest Enforcement) Rules, 2002, on the borrower/'s in particular and the Notice nublishad on 04.09.2022 in Financial Eﬂiq;mer i .ﬂ.llal;a;-ﬁ b '; = T-.=n|:|:r o !.'}ell.lr.ﬂual:l:"i e
public in general is hereby cautioned not to deal with the propertyfies and any dealing with the propertyfies will be subject to the charge of Punjab National Bank for the amounts and interest Express & Jansatta, lor E-Auction PM on é!-‘HﬂEE arid T.eclhnical 8 Fin‘ann:'-al i '.:w'l :«e cpeﬁedm?ﬂ—ﬂ-iﬂ!! at 1'1 D0AM &
thereon. The borrower's f[guarantor's /mortgagor's attention is invited to provisions of sub-section (8) of section 13 of the Actin respect of time available to redeem the secured assets. scheduled on 27.00.2022. in the Account o} 14 40 pM respectively. The & -Bid EMD is Rs 20,00 per guintsis. Total quantity for sale of free
] (3] Demand natice Dabe g:" ﬂl‘h“ﬁ ﬂ-?'m‘ vt L“‘l BO:LCB.| 1, aeses 547805 -:ul.lulntas below grada m-:lassesl::n f;ccﬂa pit 1EI5IL:I‘2~=15 &? quintals, bumt
: 1) eesiie: it EMELICN \0) NGITH) OF PO~ Description of property Mortgage b Symbolic Qutstanding as on SO, . Lon VASTWIE & Hﬂmﬂ molacses 85254 70 quintals, belaw grade molasses in stealﬁnkﬁ%*-.lam ara distilery 34325
2 O L | rousnnonma | ot Demandnaie | [ ey | Qs el o subriion f - vl b et on - el M
1. | (a) Branch: DAY Shastri Nagar, Mearut (b) M's Om Selection Primary Security. Shop No. 13, measuring area 7.80 sq.| (a) 26.05.2022 | Rs. 11,33,618.18 Auction Purchaser in respact of proparty 812 Tenderup.nic.m and also on Federation websiie www.upsugaried.org from 16-3-2022 at .00
(c) Mis Om Selection under Proprietorship of Mr. Sunny Sfo Sh. Rajeev Sharma, Add: Shop [mt. or B4 Sq. Feet property having municipal No. J-1/47 (b} 16.09.2022 + further interest D- Mall Piod Mo, A-1, Matajl Subhash Place P.M. The Federation reserves the night ta cancel any or all the e- Bids without assigning any
No. 47, Neelkanth Comnplex, Jawahar Guarter Paith Area_ Lal Kurl, Meerul- 250002, Mr. Sunny | situated at Neelkanth Complex, Jawahar Quarter, paith i w.e.f. 01.03.2022 Pitampura, New Delhl. 5 0 e ed Officer regson. The quswm1hEManaglm Director shall be final and binding. : ,
Sfo Bh. Rajeev Sharma (Borrower and Mortgagor), Add 1: Shop No. 47, Neelkanth Complex, | greg, Lal Kurti, Meerut in the name of Sh. Sunny Sic Sh. + Legal & Other _ e ® W A i e, PR, v, i, W gy s w
Jawahar Quarter Paith Area, Lal Kurtl, Meerut- 250002. Add. 2: 107/281, Prem Vihar Colony, | Rajeev Sharma. Boundries are as under: East: 7 Feet/ charges et hitp.ieTenderup.nicin T3 www.upsugarled.org 7 # T e | FfEEmETar SR
Madhav Puram, Meerut- 250002. Smt. Divya Kaushik Wio Mr. Sunny Iﬁuarar!tm']- Add.1: Adjoining shop of Krishna Chand & other, West: 7 Festi 1i=0]= AR o o P T W 9 S e o O I |
1786/6. Indra Magar 1, Bharampuri, Meerut-250002, Add.2: 107281, Prem Vihar Colony, Adjoining Rasta 9.25 ft, wide, North: 12 Fee'-r.-' Adjoing Shop Daled 17.09.2022 MANAGING DIRECTOR
!.1a_|:lha-.r Purarm, Meerut- 250002, Add.3: Shop No. 13, Heelkanth Complex, Jawahar Quarter South: 12 Feet! Ad o Shon No. 14 and oth > : = _
Paith Area, Meerul- 250002, No. 12, South: i AT S T Al ol copy, it is not possible to verify its contents. The Indial
2. |{a) Branch: Meerut Collage, Meerut (b) Shri Alimuddin Sio Sh. Shabuddin Primary Security: 1. MPL No. &2, Part of old No. 8 & 10,| (a) 18.05.2022 | Rs. 45,95,147.72 Express (P) Limited cannotbe held responsible for suc : - :
(c) Shri Alimuddin Sfo Sh. Shabuddin, (Borrower and Mortgagor), Add: 334, Purwa |Mohalla Purwa Faiyyaz All, Kothi Thakur Wali, Opp. Nagar 0) 16.09.2022 | further interest contents, nor for any loss or damage incurred as NOTICE FOR INVITING EOI
Faiyyaz Ali, Meerut- 250002. Smt. Yasmeen Wio Sh. Alimuddin (Co-borrower and |Nigam, Meerut in the name of Smt. Yasmeen Wia Sh. Alimuddin bt w.ef 01.032022| | resultof ransactions with companies, associations off | MATICE is hereby issued for inviting the Expression of Interest, for completion
Mortgagor), Add: 334, Purwa Faiyyaz All, Meerut- 250002, (Co-barrowar and Morigagor]. Add: 334, Purwa Faiyyaz Ali, + Legal & Other individuals advertising in its newspapers or Publications f i finlahi ¥ of eich 4 : ; |
_ | Meerut- 250002, Measuring 20.06 Sg. mt. Boundries: East 13 charges We therefore recommend that readers make | ©f construction and finishing work of eight under construction residentia
feet 9 inches/ Quarter Magar Nigam, West:13 feet 9 inches/House Digran, North: 15 feet O inches/House B.M. Singh, South: 16 feet/20 feet road in comer. necessary inquiries before sending any monies on | towirs of project of Today Homes Ridge Residency [TRR'], situated at Sector
2. Part of house No. 8, Puwa Faiyyaz Ali, Meerut in the name of Sh. Alimuddin Sfo Sh. Shabuddin and Smt. Yasmeen Wio Sh. Alimueddin Measuning 66.90 entering into any agreements with advertisers or 135, Noida, Wtar Pradesh, which is in control and p{;ssr_:-,ss[q}n of Resolution
5q. mi Boundras: East: 13 feat 10.5 inchy' wall nagar Nigam, Wast: 13 feet 10.5 inch/ rasta, North: 51 feal 10 inch! House No. 8, South: 51 Faet 10 inch. otherwise acting on an advertisement in any mannet Professional EDDDiF‘ItEﬂ vide order I:IE!EEEd by- Hon'ble Mational Gnmpan'; Law
Date: 17.09.2022 Place: Meerut Authorised Officer, FUI'I]EI} Mational Bank whatsoever. Tfil:.'lLI nal {NELT:II NE‘.-'-"I' E'E‘lhi. F'I'Fﬂﬂipﬂ| E-EI'IEh. dﬁtE‘d 19”_' F'.nguE-’[. ED.I g,l
DEBT RECOVERY TRIBUNA |.-1, DELHI For Eligibility Criteria and Terms & Condition view the bedow mentionad link:
GOVERNMENT OF INDIA/MINISTRY OF FINANCE/DEPARTMENT OF FINANCIAL SERVICES FORM A o hdsen googies oy el S R TGy SASERBAROR
4" Floor, Jeevan Tara Building, parliament Street, New Delhi-110001 PUBLIC ANNOUNCEMENT . i b T - _
Email ID : drtidelhi-dfs@nic.in  Phone No. 011-237484732/3 [Under Regulation 6 of the Insalvency and Bankruptey Board of India For further information, the last date of submission of EOl is 3rd October, 2022,
: : : (Insalvency Resolution Process for Corporate Persans) Regulations, 2016] | | the intending Applicant may contact undersigned on any working day from
R.C. NO. 134/2019 IARC PVTLTD VS M/S POOJA CREATIONS FOR THE ATTENTION OF THE CREDITORS OF Monday to Friday between 11 amto 5 pm onor before 3rd October, 2022,
SALE PROCLAMATION ASIAN HOTELS (WEST) LIMITED Sd-
PROCLAMATION OF SALE UNDER RULE 38, 52{2) OF SECOND SCHEDULE TO THE INCOME TAX ACT, 1961 READ WITH THE RECOVERY OF DEBTS DUE TO BANK AND RELEVAN Rabindra Kumar Mintri
FINANCIAL INSTITUTIONS ACT, 1993 TTName of Corporaie Debtor % Resolution Professional, Today Homes Noida Private Limited
CD1 : Mis Pooja Creations (A Proprietary Firm CD2) 7 | Dale of incorparation of Coparate Debtor | 0801/2007 IBEI Regn: IBEIJ‘IPA-DG1|'IF'-P1][I?I_II?J'ED1 7-2018/11194
CD2;: Mr. Ravinder Singh Chauhan, S/o Late Sh. Kanshi Ram {Propriator ofM/'s Pooja Creations) 3 | Authority under which Corporate Deblee | RUG-DELHI AFA: AATT184/021270223/103526 | Valid up to: 27-02-2023
CD3: Mr. Gauray Chauhan, Sio Late Sh. Rajinder Singh Chauhan 5 incorporated | ragistered Add: JD-18-B, Near AshianaChowk, Pitampura, New Delhi-110034
Address of all CDs P-72, Chankya Place, Uttam Nagar, New Delhi-110045 and RZ-85-4, (Old No. 5) Dabri Extension, New Delhi-110045 4, | Gomparate Identity No_/ Limed Liability | LS5101DL2007PLC157518 Date: 16/08/2022 Email: todayhomes.cirpi@gmail.com
1. Whereas Recovery Certificate No. 134/2016 in OANo 561/2018 Dated 11.02.2021 drawn by the Presiding Officer, Debits Recovery TribunaH for the recovery of a sum of Rs. Idesttification M. of Corporata Debior _ _ _ Place: New Dethi Ph. No: +91-88111-73846
3.44,40,648.00 along with inferest @ 13% per monthly restw.e.f. 19.08.2016 till realization and also to pay cost to pay 1,50,000/- zlong with pendentelite and future interest from . | Addresss of the registared affice and fth Floor Ana Towers JW Marriott Aerocity Assel
the Certificate debiors together with costs and charges as per recovery certificate nrncpal offica (if any) of Carporate Dablar gfﬂwuﬂﬂsmﬂ-"'rbnlil"511914335'?'-’3lﬂ'fﬁ-ﬁﬂ _ _ i
2. Andwhereas the undersigned has ordered the sale of property mentioned in the Schedule below in satisfaction of the said certiicate. & |inschvency commencement dals n 1':'5'.]4:9‘2&;22 bl Ll Hoticy '_’&“‘fmm i q pun Eﬁﬂtﬁlnﬂtﬂﬁﬂk,
3. And whereas there will be due there under a sum of Ris. 3,44 40,643,00 along with interest (@ 13% per monthly rest w.e.f. 19.08_2016 till reaizabon and also 1o pay cost to pay respec! of Corporats Dabtar 3 TOVERMMENT O MDM CNOERTAFING) ' '
1,50,000/- Mofice is hereby given that in absence of any onder of postponement, the property/properties as under shall be sold by e-auction and bidding shall take place through 7| Estimated date of dosure of msohvency | 15.03.2023 CIRCLE SASTRA CENTRE- NORTH DELHI
"On line Electronic Bidding” through the website hitp://drt. auctiontiger.net on 31.10.2022 between 12.00 pm and 01.00 pm with extensions of 5 minutes duration after 01.00 pm, if rascluton procass 3RD FLOOR, VIKRANT TOWER, RAJENDRA PLACE, NEW DELHI - 110008
required, & | hame and F:Eg'ﬁm,;,n umeroithe | Sapan Mohan Garg POSSESSION Hﬂ'_I'IEE (For Imm!:wal:l-‘le propertyfies) (As per Appandix IV
_ R nsolvancy professional acting as Inserim Reg. Mo.: IBEIPA-DD2IP-HO0315/2017-2018/10003 read with rule 1) of the Security Inferest (Enforcement) Bules, 2002}
5.No, Description of property o EMD Resalution Professiona Whereas, the undersigned being the Authorized Officer of the Punjab National Bank under
Price 9 Mrﬂ'*;”ﬂ‘ﬁﬁ & ﬁmi'ﬂf?hﬁ' ”'Efi"'&l"'i'u'ﬁgﬂﬁrh Add.: D-34, First Floar, Defence Colony, the securitization and Reconsiruction of Financial Assats and Enforcement of Secusity
i Entire ground floor of property bearing No. 21190 RZ-854, Old No.5, Vilage Dabri, Dabri admeasuring | - i Re. 20,00 Lace PO XS Tngoa ard | New Delhi-110024. Email: sapan10@yaho0.com| | jntecest Act, 2002 and in exercise of powers conferred under section 13 read with Rule 3 of
- 1720 Sq Ft comprising of {f) Shop atleft hand side (i) Shog at right hand side (i} Residential unit at rear side 5 T Lacs Ly 10| Adcress and e-mal ta be used for Add.. D-54, First Floor, Defence Colony, the securify Interest (Enforcement) Rules, 2002, issued a demand notice dated
as single kot COMespondence wil the interim New Delni-110024. : 12,04.2022 calling upon the borrower(s) Smt. Sucheta Wio Shri Shyam Chawla and
e = : - . _|Rasoition Profsssicnal Email: cirp #'E"“'“:“Elg""'es_l@‘_-:’ma“'m Shrl Shyam Chawla Sio Shrl Baldev Raj Chawla to repay the amaunt mentioned in
i no bid is received for aforesaid single lot, the property will be sold as independent unit as follow: 11.{ Last date for submission of claims %l'.;ll_:ggj__znﬂ (l.e 14 days from the data of the notice being Rs. 26,57.045.54 (Rs Twenty Six Lakh Fifty Seven Thousand Nine
- - P commencement orger 16.08,2022) : :
i) Shop at left hand side Re 7650 Lacs Rs. 7.65 Lacs 12] Classes of credilors f any, under dauss (o) | Mot Applicable Hundred Forty Five -ﬂm_d Paisa Fuﬂjr_ Fnurﬂﬂlz.r_}as o 31.03.2ﬂ2!wllhfurthg-rlr_ﬂerest
. PRy i Ik and other charges until payments in full, within 60 days from the date of notice/dale of
0] Shop at right hand side R, 60.00 Lacs Rs. 6.00 Lacs afsubrsadion .M_l:f_se:hsni.._a-s:er:ared B .
i Rear Residential unit Re.5450Lacs | Rs.545Lacs by lkerin Reccluion Profess one PETILILTE R . |
L) R = 12| Mames ofinsolvency professionals dentiied| Not Applicable The barrawer having failed to repay the amount, notice is hersby given to the borrower
4, The EMD shall be paid through Demand Draft/Pay onder in favor of Recovery Officer. DRT-, Dele-AC R.C. No. 13412019 along with self-attested copy of Identity(voter-1 o et as aulhorsed reprasantaive of craditors| and the public in general that the undersigned has taken posseszion of the property
cardDriving License/Passport) which should contain the address for future communication and self-attested copy of PAN Card must reach to the Office of the Recaovery Officer, inaciass {three names for each class) described hersm below in exercise of powers conferred on him/her undes sub-saction (4)
DRT-, Delhilatestby 28.10.2022 before 5.00 pm, 14 (a) Ralevant forms avalable at (A} Relevant form may be downkoaded of section 13 of Act read with rule B of the Security interest Enforcement} Rule 2002 on this
The EMD received thereafter shall not be considered, the said deposit ba adjusted in the case of successful bidders. The unsuccessful bidders shall take retum of the EMD (b Detals of authorized represeniafives | from the follawing """?r'l lnk the 15th day of September of the year 2022,
directiy from the Registry, DRT-|, Delhi after receipt of such repart from e-auction service providerbankifinancial institution on closure of the e-auction sale proceedings Bre ayaiatie at ?gfa.gﬂizﬁg%wu‘:hcum&.fdnwnlc:-ads The borrawer in particular and the Publc in general is hereby cautioned not to deal with

5. Theenvelope containing EMD should be super-scribed *R.C. No. 1347201% along with the details of the sender |.e. address, e-mall ID and Mobile Number alc
€. Prospeclive bidders are raquired Lo ragister themsehes with he portal and ablain uger IDIPassword well in advance, which is mandatory for bidding in abave e-auction from

the property and any dealing with the properfy will ba subject to charge of the PUNJAB

Motice iz hereby given that the Matianal Campany Law Tribunal, New Dalhi Banchly' has ordered tha NATIONAL BANK, CIRCLE SASTRA CENTRE- NORTH DELHI for an amount of Rs.

commencemant of 3 corparate insoivency resalulion procass of Sie Asian Hotels (West) Limited on

]

hitpaifdrt auchontiger. net delhi@auctiontiger net Mr. Ram Sharma Mobile No, 6351896834, 16.00.2022. 26,57,945.54 ason31.03.2022 with further interest, cost ete, thereon.

7. What i proposed to be sold are the rights to which the cerificate deblors are entifled in respect of the properbies. The properties will be sold along with the liabilities, if any. The The credilors of Asian Hotels (West) Limited, ars hereby called uon tn subimit thie diims wilh praoton The Borrower's/Guarantor'siMorlgagor's attention is invited lo provisions of sub-section
extent GT thhe pmpeﬂies- sl'l'lc-l:m in I;rn:u:larna1lij+|;| is as per IJhn?. HEG\S&T Eert'rllijcate ES‘;«::I:IUIE. E;cdwerf i}ﬁ’:fr sllj'lall not be respnnsjﬁel h:; anl:j;'variaﬁutll': in 1h|:|= mﬂﬁeagtn I:Lue il:ll:l ﬂln}' ar before 30.09.2022 to the interm resoiution professional atthe addness mentioned against entry Ne. 10 (3} of section 13 oftheActin respectof ime avadable io redeem the secured assets.
reason. The properties will be sold on“as is where is” and * as is what is” condifion, intending bidders are advised to perese copies of tile deeds available with the Bank and also T e ; ke L ;
check the identity and correciness of the properly defails, encumbrances elc, ;’ﬂr; ag;ac;ﬂ w:;i%n;r aﬁh;lm s;jlﬂﬂﬂrlr;;d “?ilz; ; ;' L;n-l;rmﬂ'eﬁ‘d:;;- EE':;I:I";E; hn‘;;:;l .Dt:}ymz: DESCRIPTION OF THE IMMOVABLE PROPERTY

&, The property can be inspected by prospective bidder(s) on 24,10.2022, Mr. Ashok Kumar Srivastava, Senior Vice President of CHFUBank Mob. No. 9250908638 or Ms Ritu orbyelectronic means Equitable Mortgage of the property — Entire 3rd floor (Southern Side) with roof
Gupta, Senior Manager, CHFl Mobile Mo. 9873958466 Tel No. 0124-4380700/704 may be confacted for inspection. Submission of false or misleading proofs of claim shall attract penalties. Sdl- right, part of built up property Bearing No. WZ- 1063 (Mew), Old No. WZ- 300, Area

9. The undersigned reserves the right to accept or reject any o« all bids if found unreasonable or postpone the auction at any time without assigning amy reason. ) Sapan Mohan Garg| | Measuring 75 Sq. Yards (62.7 Sq. Meters) built on Plot No.-3 in Block-2 out of

10. EMD of unsuccessful bidders will be received by such bidders from the Registry of DRT-1, on idenfificationiproduction of identity proof viz. PAN Card, Passport, Voter's 1D, Valid Im"ﬂ-‘:ﬁ'ﬁéﬁ"@ﬂ?ﬁ%ﬁ Khasra No.- 345, Khewat No.-10 & 16 situated in the area of village Salempur
DCriving License or Photo ldentity card issued by Govt and PSU's . Unsuccessful bidders shall ensure refurn of their EMD and, if not received within a reasonable time, Regn. No.: 1BBI/IPA- D021 P—r-:EII1315.IEEI1?-EI]1E=-'1GEII:I;3 Mazra Madipur, Delhi State, Delhi Now Colony known as Rani Bagh, Shakur Basti,
immediately contact the Recovery Officer, DRT-, Delhilor the Bank. Add: D-54, First Floor, Dafence Colony, New Delhi-110024 Delhi- 110034 in the name of Smt. Sucheta Wio Shri Shyam Chawla.

11. The sale will be of the property ofthe above named CDs a5 mentioned in the schedule below and the liabilities and claims attaching to the said property, so far as they have been Date: 17,04 2023 AFA valid up to: 06.01.2023 Date : 15-09-2022, Place : New Delhi  Authorized Officer, Punjab National Bank
ascarlained , are those specified in the schedule againsieach of, | Place: hew Delhi Email: cirp.asianholelswest@omail.com, Eapan?f:t@*yahnn.cnml

12, The propecty will be put up for the sale in the lols specified in the schedule, If the amount to be realized i5 salished by the sale of 3 porlion of the property, the sale shall be
immediately stopped with respect to the remainder. The sale also be stopped if, before any kot is knocked down, the arrears mentioned in the said cerificate, interest costs
tincluding cost of the sale) are tendered to the officer conducting the sale or proof iz given to his salisfaction that the amount of such ceriificate, interest and costs have been paid

H-1A/18, Sector 63, Noida, Gautam Budh Nagar, UP-201301

to the undersigned m o 1 E-mail : noida63@indianbank.co.in Phone No. : 0120-2427115
13. No officer ar ather parsan, having any duty to parform in connection with sale, however, aither directly or indiractly bid for, acguire or attempl io acquine any intarest in the property a lnd 1Ian BE n k @
sald, APPENDIX - IV-A [See proviso to rule 8 (6)]

14, The sale shall be subject to the conditions prescribed in the Second Schedule to the Incorme Tax Act, 1961 and the rules made there under and to the further loliowing conditions:

The particulars specified in the annexed schedule have been stated to the best of the information of the undersigned, but the undersigned shall not be answerabie for any error, SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

mis-statesmentor omission in this proclamation. E-Auction Sale Notice for Sale of immovable Assets under the Securitisation and Reconstruction of Financial Assets and
15. The amount by which the biddings are to be increased shall in multiple of Rs. 100,000 {Rs. One lac only). for lot-! and Rs. 50,000/ (Rupees Fifty thousand) only for Lot {i} fo 1(iii) Enforcement of Security interest Act, 2002 read with proviso to Rule 8 (6) of the Security interest (Enforcement) Rules, 2002
Insthe evant of any dispute arising as 1o the amount of bid. or as to the bidder, the lot shall at once be again put up to auction. Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable properties
16. The SuccessfulHighest bidder shall be daclared to be the purchaser of any lot provided that further that the amount bid by him is not less than the raserve prica. It shall ba in the mortgaged/chaged to the Secured QF}??jtor’, the possession of which has been taken by the Authorised Officer of Indian Bank (e-Allahabad Bank), Secured
discretion of the undersigned to decline acceptance of the highest bid when the price offered appears so cleardy inadequate a5 fo maka itinadvisable to do 8o, Gigelieplilllceeileh RelSiEEl, AOlBRt S AR ELS _
17. Successfulthighest bidder shall have 1o prepare DD/!pay order for 25% of the sale proceeds favouring Recovery Officer, DRT-1, Delhi, Alc R.C. No. 134/2018 within 24 hours after The specific details of the properties intended to be brought to sale through e-auction mode are enumerated below:
chose of e-auction and after adjusting the eamest money (EMD) and sending/depossting the same in the affics of the Recovery Dfficer 50 a5 to reach within 3 days from the close of 1.| Name of the Borrower(s) Mr. Vinod Bharti S/o Mr. Gopal Singh R/o H.No. 149, Dujaniya Mohalla, Indergarhi Adhyatmik Nagar, Ghaziabad U.P. - 201004
e-auchan failing which the eamest money (EML) shafl be forfeited. _ _ s Name of the Proprietor(s)/ Mrs. Seema W/o Mr. Vinod Bharti, Rlo H.No. 149, Dujaniya Mohalla, Indergarhi Adnyatmik Nagar, Ghaziabad U.P. - 201004
18, The SuccessiuliHighest bedder shall deposi. through Demand DraftPay Order favouring Recovery Officer, DRT-1, Delhi Afc. R.C. 13472019, the balance 75% of the sale Guarantor(s)/Mortgagor(s) Mr. Arvind Kumar R/o H.No. 419, Gangotri Appartments Koshambi, Ghaziabad - 201010
proceeds before the Recowery Officer, DRT-1 on or before 15th day from the date of sale of the property, exclusive of such day, or if the 15th day be Sunday or other haliday, then Details of | Blc P : :
on the first office day after the 13th day along with the poundage fee @2% uplo Rs 1,000 and @ 1% on the excess of such gross amount aver RS 1000- in favour of Redgistrar, etalls of Immovable Property AL ar_]d PEIEE Gl PR NG, _15 G A7 oI @ ARSI 11355 e [N e G, 1B s Ve e/ SoeT b FEeTeiad,
DRT-1 Dedhi, (In case of deposit of balance amaownt of T5% throwgh post the same should reach the Recovery Officer as above. ) NH-24, Ghaziabad U.P, admeagunng 80 Sqyd (66.88 Sq. mtr.) , B ,
19, I case of defaull of payment within the prescribed period, the property shall be resold, after the issue of fresh proclamation of sale. the deposit, after defraying the expenses of Bounded By: East: 16 Feet Wide Road West: Suraksha Sahkari Awas Samiti, North: 18 ft wide Road, South: Plot No. 17
the sale, if the undersigned thinks fit, be forfeited to the Government and the defaulting purchaser shall forfeit all claims to the property or to any part of the sum for which it may Loan Account No. 6180505182
subsequently be sold. Reserve Price Rs. 1300000/-
SCHEDULE OF PROPERTY Earnest Money Deposit Rs. 130000/-
Lot | Description of the property to be sold with the names of Revenue assessed | Details of any Claims if any, which hﬂ""'ﬂ';: Bid Incremental Amount Rs. 25,000/-
No. | the co-owners where the property belongs to the upon the property | encumbrances to which | been put forward to the| Date and time of e-Auction 06.10.2022 from 11.00am to 5.00pm
defaulter and any other person as co-owners. or any part thereof | property is liable | EI'ﬂFEftj’ ?il;d I““Lm!mr‘ For further details and Terms & Conditions, Contact: The Branch Manager, Branch Sec.63, Noida
nown partacular aring |
| on s nafu e @ gr Bidders are advised to visit the website (www.mstcecommerce.com) of our e auction service provider MSTC Ltd. to participate in online bid. For Technical
_ _ _ 2 ! _ ; Assistance Please call MSTC HELPDESK No. 033-22901004 and other help line numbers available in service providers help desk. For Registration status
E"“r';‘-‘ EI"':"-'”_':' MGTDTF*’?F’E"E'WE””Q ”'3'-2”5_":'_ HE'EEfﬂ'-':“'j MNo.3, Village | SAMo. 2137201 T_T'“E"j asISmL Asha ﬁa"'.':ha”han Vs IARC Pﬂ_ Ltc. & Crs P'E”f’“"g hﬂ{':'“:‘. with MSTC Ltd, please contact ibapiop@mstcecommerce.com and for EMD status please contact ibapifin@mstcecommerce.com. For property details and
1 | Dabri, Dabri admeasuring 1720 Sq Ft comprising of (i) Shop at lefthand | DRT-| New Delhi SA NIL/18-Dy. No. 13818 UBI VS IARC/Ravinder Chauhan/Asha Rani photograph of the property and auction terms and conditions please visit https:/ibapi.in and for clarifications related to this portal, please contact help line
side (ii) Shop atright hand side (i) Residential wnitat rear sideas single kol - | Chauhan | number ‘18001025026 and 011-41106131".
Given under my hand and seal on 12th September 2022, (Rajesh Kumar) Date: 15.09.2022 Place : Noida (U.P) Authorized Officer / Indian Bank

Recovery Oflicer

Home First Finance Company India Private Limited © SBI s

_"_ i S e .. -
home ﬂ" S t CIN:L65990MH2010PLC240703, e R

We'll take you home ita* iretindi s - . 1 i T Whereas, the undersigned beng the Authorised Officer of the STATE BANK OF INDIA,

y Website: homefirstindia.com Phone No.: 180030008425 Email ID: loanfirst@homefirstindia.com SUsa Arate Mieovary Branch. 25 Nu a1 Bt Moo zab i Flicuve Niw

APPENDIX- IV-A [See proviso to rule 8 (6)] Dekhi under the Securnitisation and Reconstruction of Financial Aszets and Enforcement

of Security Interest Act 2002 (54 of 2002) and in exercise of powers conferred under

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES section 13 {12) read with nude 3 of the Security Interest (Enforcemant) Rules, 2002 issued

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest demand notice dated 29.11 2022 calling upon M's Siddheshwar Motors Pyt Ltd, 11th
(Enforcement) Rules, 2002 KM Stone MH =10, Defv Bye Pass road, Hissar- 125001; Also at: W's Siddheshwar
Notice is hereby given to the publicin general and in particular to the Borrower (s) and Co-Barrower (s) as per column (i) that the below described immovable properties as per column (jii) morlgagedicharged o the Secured Creditor, the physical Motors Pyt Ltd, MOLR House, SCO 2,34, Old Judicial Complex, Jharsa Road, Sec—15,

: - ; ; R i v ; - 2 : Gurgaon— 122001 (Borrower) M's MDLR Realtors Pvt Ltd., Flalno 4, R R Apariments 3-
possession of which has been taken by the Authorised Officer of Home First Finance Company India Limited for realization of its dues plus interest as detailed hereunder and whereas consequent upon failure to repay the dues, the 4, Mangalpuri, Mehrauli, New Delhi-110016, Sh Gobind Kumar Sfo Sh Murall Dhar, HN

undersigned in exercise of power conferred under Section 13(12) of the said Act proposes to realize dues by sale of the said propertylies and it will be sold on “As is where is”, “As is what is”, and "Whatever there is” as described hereunder, The 436116, Civil Lines, Gurgaon- 122001 {Guarantors) (hereinafter the Bomower and
auction will be conducted “On Line”, for the recovery of amount due from Borrower {s) and Co-Borrower (5) as per column (1), due to Home First Finance Company India Limited. Guarantors are collectively referred to as “the Borrowers”) fo repay the amount mentioned

in the nolice being Rs. 5,03,84,264.84 (Rupees Five Crore Three Lakh Eighty Four
S. Name Borrower (s) PROPERTY ADDRESS Dateof | pemand Date of Market EMD Dateand | LastDate & Time | Number of Thousand Two hundred Sixty Four and paise Eighty Four Only) as on 24.11.2021

No. | and D“m,“"d Notice |Possession| Value | Amount Ttme_ of of Submission Authorised with further interest, expenses and other charges etc. thereon within 80 days from the
Co-Borrower (s) Notice Amount Auction Of Emd & Officer date of receipt of the said notice
Documents The borrower | guarantor having failed to repay the amount, notica is hereby given lo the
. ] - I borrener { guarantor and the public in general that the undersignad has taken possassion
1 | vikasMandal KHASRA NO 635, MAUZA CHANDAYAN, TEHSIL-GADARPUR, DISTT | 10.07-2022 | 905296 | 13092022 [1240:800 | 124080 | 19102022 | 17102022 | 8218738406 of e by el s e o ik Cofcbrat o e Gt
UDHAM SINGHNAGAR GADARPUR Uttarakhand 263152 (Mam-2pm) {upto Spm) sub-section {4) of saction 13 of Act read with rule 8 of the Security Interest Enforcement)
2. | Rajeshkannan Kottaisamy, | Flat-G-3 PLOT NO. 247, GYAN KHAND-1 REAR RIGHT SIDE PORTION, | g3.10.2021| 28.05.132 | 14002022 | 2775000 | 277500 | 19-10-2002 | 17102022 | sserosose ?ﬁfﬁﬁi‘i“1':]:rmﬁﬁ’;f;ﬁ;f::§hE T
Mathikeswaran Kottaisamy | INDRAPURAM, GHAZIABAD, U.F. Uttar Pradesh 201001 (11am-2pm) {upto 5pm) daal wilh the ¢ 9 Pras Slalk R EAWLE 15 ISy Ko 4
eal with the property and any dealings with the property will be subject io the charge of
. . . ’ : I the STATE BANK OF INDIA, Stressed Assets Recovery Branch 23, Najafgarh Road,
E-Auction Service Provider Etiuﬂil:lﬂ w;hﬁil&;?r Uetals, Eﬁ;::i; o depnm:i ng gmdnch Lt xn:f.n! Near Zakhira Flyover, New Delhi for an amount of Rs. 5,03,84,264.84 (Rs. Five Crore
. TRMTE v GO o PO e Ot Three Lakh Eighty Four Thousand Two hundred Sixty Four and paise Eighty Four
Company Name : e-Procurement Technologies Lid. (Auction Tiger). hiblp:/fwww. homefirstindia.com §12020036268117- UTIBODOD395 Autharized Officer, Only) as on 24.11.2021with costs, ete. thereon.
Help Ling No .079-35022160 / 149/ 182 hitps:/thomefirst auctiontiger.net Home First Finance Company India Home First Finance The barrower's attention is invited to provisions of sub-saction (8) of section 13 of the Act,
Contact Person : Ram Sharma -8000023297 Limited - Company India Limited in respect oftime avaiable, to redeem the secured assets,
e-Mail id ; ramprasadi@auctiontiger.net and supporti@auctiontiger.net. faas Bank Ltd., MIDC, Andher East. DESCRIPTION OF SECURED ASSET:
Bid Increment Amount — Rs. 10,000/~ The sale will be done by the undersigned through e-auction platform provided at the Web Portal (hittps:/homefirst auctiontiger.net). E-Auction Tender Document containing online e-auction bid form, (i) Property at plot measuring 11355.50 Sq Yards situated at Shree Tara Baba Kutia,
declaration, General Terms & Conditions of online auction sale are available at Portal Site, To the best of knowledge and information of the Authorized Officer, there is no encumbrance on the properties. However, the intending bidders should Rania Road, Sirsa comprised in Khewat No/ Khatauni No 36/34, sq no 26, killa no

7120411 {0-4), 7/2/5/2/2{0-1); khewat! khatauni no 34/52, sq no 26, killa no TI2I5/1{0-7),
TI2050211( 01), TI206(0-3), TIZM5/2{0-5), TIZH6(0-T) , Ti3A1{0-1) T13201(0-1); khewat!
khatauni no 35/53, sq no 26, killa no 7/1(4-1) comes through Sale Deed No 15410

rake their own independent inquiries regarding the encumbrances, title of propertylies put on auction and claims/ rights/ dues/ affecting the property, prior to submitting their bid. The e-Auction advertisement does not constitute and will not be
deemed to constitute any commitment or any representation of Home First. The property is being sold with all the existing and future encumbrances whether known or unknown fo Home First. The Authonsed Officer’ Secured Creditor shall nol be

responsible in any way for any third-party claims! rights/ dues. The sale shall be subjectto rules/conditions prescribed under the securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002, dated 26.9.2011 and 19391 dated 22.12.2011 within the revenue estate of Ram Nagar,
Sirsa, Tehsil & Distl- Sirsa in the name of Sh Gobind kumar Sfo Sh Murll Dhar ;
STATUTORY 30 DAYS SALE NOTICE UNDER THE SARFAESI AET* 2002 property Bounded as Undear- East- Property of Rahul Sefia, Wast- Oiher Property north-
The borrower' guarantors are hereby notified to pay the sum as mentioned in the demand notice along with upto date interest and ancillary expenses before the date of e-Auction, failing which the property will be auctioned! sold and balance Road, South- Cther Property

dues, if any, will be recoverad with inferest and cost. (i) Shop bearing house tax no B- -3169 measuring 400 sq ft situated at Hisaria Bazar
. _ Road, Sirsa in the name of MDLR Realtors Pvt Ltd; property Bounded as: Morth -

Date: _1 5-08-2022, == Sdi- Autharized Qﬁﬁ:ﬁ:&t Hissar Bazaar Road, South - Other Property, East- Other Shop, West- Other Shop
Place: NCR Home First Finance Company India Private Limited Date : 16-09-2022, Place : New Delhi____ Authorised Officer, Stats Bank of India

‘J'-inanci gy - .in . .
PO o® © New Delhi o® ©



Vaishali
Highlight

Vaishali
Highlight


